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To,

The Registrar

National Green Tribunal
Principal Bench

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.-Compliance to the direction issued on 0'3.'08.2022 by Hon'ble
National Green Tribunal in O.A. No. 329/2022 Pradeep Kumar Vs.
Central Pollution Control Board & Others

Sir,

With reference to the subject mentioned above kindly find enclosed
herewith the Report in compliance of the order issued on 03.08.2022 by
Hon'ble National Green Tribunal in O.A. No. 329/2022 Pradeep Kumar Vs.
Central Pollution Control Board & Others.

Encl. : As above.
Yours faithfully

B

(Ankit Singh)
Regional Officer
Copy to: _
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2., Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal
and necessary action.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
4. Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow for
information.
Pt

Regional Officer

A

D/Neeraj Mittal/Letter 2022 New1



INSPECTION REPORT OF UTTAR PRADESH POLLUTION CONTROL BOARD
(UPPCB) OF (1) M/S. NAVBHARAT BRICK FIELD, VILL. BAMNOLI, UNCHA GAON,
BLOCK KANDHLA, DISTT. SHAMLI (2) M/S SHIV BRICK FIELD (FORMERLY M/S
CHAUDHARY BRICK FIELD), VILL. ASADPUR JIDANA, BLOCK KANDHLA, DISTT.
SHAMLI IN COMPLIANCE TO HON'BLE NGT ORDER DATED 03.08.2022 IN THE
MATTER OF PRADEEP KUMAR VS. CENTRAL POLLUTION CONTROL BOARD &
OTHERS (ORIGINAL APPLICATION NO. 329/2022)

1.0

BACKGROUND :

In the matter of Pradeep Kumar Vs. Central Pollution Control Board & Others (O.A
No. 329/2022), the Hon’ble NGT Vide order dated 11.05.2022 sought a factual
and action taken report which may inter alia include compliance of notification of
MOEF&CC dated 22.02.2022 and the order of Hon'ble Supreme Court of India
dated 07.03.2022 in Civil Appeal Diary No. 18213/2021 Title- NCR Brick Kiln
Association Vs Central Pollution Control Board & Others from the UPPCB and
District Administration with reference to the violation alleged in Grievance of the
applicant in said application. In compliance of above direction joint committee
visited the questioned Brick Kiins on Dated 02.06.2022 and submitted joint
committee report before the Hon’ble NGT vide Regional Office letter Dated
30.07.2022.

In continuation the Hon’ble NGT via order Dated 03.08.2022 directed to State
PCB to take appropriate remedial action including closure of the brick
kilns,imposition and realization of the environmental compensation and
prosecution of the proprietors by following due process of law and submit further
Action Taken Report within two months.

2.0 ORDERS PASSED BY THE HON'BLE NGT ON DATED 03.08.2022

The Hon’ble NGT directed as follows :

"4. We have gone through the report. In the report it has been mentioned that
both the brick kilns are not complying with environmental laws/norms. M/s
Navbharat Brick Field, Village Bamnoli (Uncha Gaon), Block Kandhla, District
Shamli was found operational despite closure order dated 31.05.2019 issued by
UPPCB. Even though environmental compensation of Rs. 406250/- was imposed
on above said brick kiln vide order dated 21.07.2019 but no effective steps appear
to have been taken for recovery of the same. In the report of the Joint Committee,
it has been mentioned that recommendations have been made by Regional
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3.0

Officer, Uttar Pradesh Pollution Control Board (UPPCB) to State Pollution Control
Board for imposition of environmental compensation of Rs. 6,87,500/- each on
both the brick kilns. In the report, it has also been mentioned that the Joint
Committee sealed ID fan and filled the firing chamber with water so that operation
of the brick kiln may be stopped. The State PCB would have taken proper
measures for compliance with the environmental laws/norms rather than filling
firing chamber with water. It also appears that no effective action has been taken
by State PCB against the brick kilns for violations of the rules, regulations and
environmental norms in compliance with the directions issued by this Tribunal and
also directions issued by Hon’ble Supreme Court and the brick kilns have been
allowed to operate illegally without requisite compliance. The State PCB is
directed to take appropriate remedial action including closure of the brick kilns,
imposition and realization of the environmental compensation and prosecution of
the proprietors by following due process of law and submit further Action Taken
Report within two months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF"

INSPECTION OF M/s NAVBHARAT BRICK FIELD, VILL. BAMNOLI (UNCHA
GAON), BLOCK KANDHLA, DISTT. SHAMLI

In compliance to said orders of the Hon'ble NGT dated 03.08.2022, UPPCB officials
visited the Brick Kiln on dated 15.09.2022.

A: General Information : M/s Navbharat Brick Field, Vill. Bamnoli (Uncha Gaon), Block
Kandhla, District Shamli

1. | Date of Inspection: 15.09.2022
2. | Name of the unit with complete postal M/s Navbharat Brick Field, Vill. Bamnoli
address (Uncha Gaon), Block Kandhla, District
Shamli
3. | Geo Co-ordinates Latitude — 29.351518
Latitude and longitude (in Decimal format | Longitude- 77.234117
only)
4. | Year of commissioning 2010
5. | Production Capacity Red Bricks 9 Lac Nos. per cycle
6. | Raw Material Sand, Soil and Water
7. | Consent status & its Validity with date
a. Air Consent a) Air Consent valid up to 31.12.2017
b. Water consent b) Water consent valid up to 31.12.2017
(Annexure-1)
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Operational status during visit Not Operational

9. | Water Consumption As per Brick Kiln representative :
Domestic — 2 KLD
Process — 5 KLD
10.| Effluent Generation Domestic — 1.5 KLD
Industrial — 0.0 KLD
11.| Stack Height 30 M. high from ground level
12.| Zig-Zag Status (Rectangular shape/Zig- Rectangular in Shape, ID Fan installed
Zag brick setting/ID Fan Brick setting not found in Zig-Zag
pattern
13.| Fuel used Wood & Coal
14.| Kiln distance from habitation (>0.8 Vill. Uncha Gaon Distance 650 M.
km), Orchards (>0.8 km), Existing brick Existing Brick Kiln Distance 730 M.
kiln(s) (>1 km)
15.| Fugitive Dust emission control Not found
measures
16.| In-house utilization of ash in brick No
making
17.| Necessary approvals for extracting soil Yes
18. | Paving of Roads No

Compliance Status of Brick Kiln regarding Hon'ble NGT order dated 03.08.2022

19.

Closure of Brick Kiln

As mentioned by the Joint Committee in the report dated 30.07.2022
that brick kiln was found operational without having valid consent
during inspection by UPPCB on dated 27.04.2019 due to which on
recommendation by the Regional Office, UPPCB HO issued closure
order against the brick kiln on dated 31.05.2019 which is effective till
now. Further, environmental compensation of Rs. 4,06,250/- was also
being imposed against the brick kiln.

In compliance of Hon'ble NGT order dated 11.05.2022 constituted joint
committee visited brick kiln on dated 02.06.2022. During visit brick kiln
again found operational in violation of the closure direction. Hence,
joint committee sealed the I.D. Fan of the brick kiln and closed the
operation.

Further, Hon'ble NGT order dated 03.08.2022, UPPCB Officials visited
on dated 15.09.2022. During visit brick kiln found non-operational. In
compliance of Hon'ble NGT order for ensuring not to operate brick kiln,

all the passages for Raw/Red bricks entering/exiting were sealed
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during the visit. For the same, photographs of sealing and sealing
report are attached as Annexure-2.

20.

Imposition &
Realization of
Environmental

Compensation

Environmental Compensation of Rs. 4,06,250/- has been imposed
against the brick kiln vide H.O. letter dated 21.11.2019 (Annexure-3)
As per the office record, no information is available regarding
deposition of Environmental Compensation. Hence, recommendation
for recovery the same as Land Revenue has sentto H.O. Lucknow vide
letter dated 10.06.2022 (Annexure-4). In continuation, H.O. Lucknow
requested to D.M. Shamli for recovery of Environmental Compensation
Rs. 4,06,250/- as Land Revenue vide letter dated 10.08.2022
(Annexure-5).

In compliance of Hon'ble NGT order dated 11.05.2022, during joint
committee visit, brick kiln found operational due to which,
recommendation for imposition of environmental compensation of Rs.
6,87,500/- sent to UPPCB Head Office Lucknow vide letter dated
10.06.2022 (Annexure-6). In continuation H.O. Lucknow imposed
environmental compensation of Rs. 6,87,500/- vide letter dated
26.08.2022 (Annexure-7). As per the official record, no information is
available regarding the deposition of environmental compensation.
Hence, recommendation for recovery as land revenue has been sent to
H.O. UPPCB, Lucknow vide office letter dated 14.11.2022 (Annexure-
8). In continuation, H.O. Lucknow requested to D.M. Shamli for
recovery of Environmental Compensation of Rs. 10,93,750/- (Rs.
4,06,250 + 6,87,500) as Land Revenue vide letter dated 22.11.2022
(Annexure-9).

21.

Prosecution of the
proprietors

In compliance of Hon'ble NGT order dated 11.05.2022 during joint
committee visit, brick kiln found operational violating the closure
direction issued by H.O. letter dated 31.05.2019. Hence, UPPCB H.O.
issued the notice of inspection for prosecution of brick kiln for
authorized officer from Regional Office, Muzaffarnagar.

During visit on dated 15.09.2022, original copy of notice of inspection
served to Sh. Arshad, proprietor of Brick Kiln. Recommendation for
prosecution u/s 39 of Air (Prevention & Control of Pollution) Act 1981
as amended has been sent to H.O. UPPCB Lucknow vide office letter
dated 21.09.2022 (Annexure-10). Prosecution is under consideration
atH.O. level.
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4.0 INSPECTION OF M/s SHIV BRICK FIELD (FORMERLY M/s. CHAUDHARY
BRICK FIELD), VILL. ASADPUR JIDANA, BLOCK KANDHLA, DISTRICT
SHAMLI.

In compliance to said orders of the Hon'ble NGT dated 03.08.2022, UPPCB officials
visited the Brick Kiln on dated 15.09.2022.

A: General Information : M/s Shiv Brick Field (Formerly M/s. Chaudhary Brick Field),
Vill. Asadpur Jidana, Block Kandhla, District Shamli.

1. | Date of Inspection 15.09.2022
2. | Name of the unit with complete postal M/s Shiv Brick Field (Formerly M/s.
address Chaudhary Brick Field), Vill. Asadpur Jidana,
Block Kandhla, District Shamli.
3. | Geo Co-ordinates Latitude — 29.345844
Latitude and longitude (in Decimal format | Longitude- 77.237975
only)
4. | Year of commissioning 2010
5. | Production Capacity Red Bricks 8 Lac Nos. per cycle
6. | Raw Material Sand, Soil and Water
7. | Consent status & its Validity with date
a. Air Consent a) Air Consent valid up to 31.07.2025
b) Water consent valid up to 31.07.2025
b. Water consent (Annexure-11)
8. | Operational status during visit Non Operational
9. | Water Consumption As per Brick Kiln representative :

Domestic — 2 KLD
Process — 5 KLD

10.| Effluent Generation Domestic — 1.5 KLD
Industrial — 0.0 KLD
11.| Stack Height 30 M. high from ground level
12.| Zig-Zag Status (Rectangular shape/Zig- Rectangular in Shape, ID Fan installed
Zag brick setting/ID Fan Brick setting found in Zig-Zag pattern
13.| Fuel used Wood & Coal
14.| Kiln distance from habitation (>0.8 Vill. Asadpur Jidana Distance 500 M.

km), Orchards (>0.8 km), Existing brick Existing Brick Kiln Distance 730 M.
kiln(s) (>1 km)

15.| Fugitive Dust emission control Not found
measures

16.| In-house utilization of ash in brick No
making

17.| Necessary approvals for extracting soil Yes

18. | Paving of Roads No
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Compliance Status of Brick Kiln regarding Hon'ble NGT order dated 03.08.2022

19.

Closure of Brick Kiln

In compliance of Hon'ble NGT order dated 11.05.2022 constituted joint
committee visited brick kiln on dated 02.06.2022. During visit brick kiln
again found operational in violation of notification of MOEF&CC dated
22.02.2022 and the order of Hon'ble Supreme Court of India dated
07.03.22 in Civil Appeal Diary No. 18213/2021 titled as NCR Brick Kiln
Association Vs Central Pollution Control Board & Others. Hence, joint
committee sealed the I.D. Fan of brick kiln for closure of operation.
Further, Hon'ble NGT order dated 03.08.2022, UPPCB Officials visited
on dated 15.09.2022. During visit brick kiln found non-operational. In
compliance of Hon'ble NGT order for ensuring not to operate brick kiln,
all the passages for Raw/Red bricks entering/exiting were sealed
during the visit. For the same, photographs of sealing and sealing
report are attached as Annexure-12.

20.

Imposition &

Realization of
Environmental
Compensation

In compliance of Hon'ble NGT order dated 11.05.2022, during joint
committee visit, brick kin found operational due to which,
recommendation for imposition of environmental compensation of
Rs. 6,87,500/- sent to UPPCB Head Office Lucknow vide letter dated
10.06.2022 (Annexure-13). In continuation H.O. Lucknow imposed
environmental compensation of Rs. 6,87,500/- vide letter dated
16.09.2022 (Annexure-14). As per the official record, no information is
available regarding the deposition of environmental compensation.
Hence, recommendation for recovery as land revenue has been sent to
H.O. UPPCB, Lucknow vide office letter dated 14.11.2022 (Annexure-
15). In continuation, H.O. Lucknow requested to D.M. Shamli for
recovery of Environmental Compensation of Rs. 6,87,500/- as Land
Revenue vide letter dated 22.11.2022 (Annexure-16).

INSPECTION TEAM

NS

(Vipul Kumar)

i )
0

(Imraan Ali) (Ankit Singh)

A.E.E., UPPCB, Muzaffarnagar A.E.E., UPPCB, Muzaffarnagar Regional Officer

UPPCB, Muzaffarnagar
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U.P. PO

T.C. 12v LLUTION CONTROL BOARD

» VIBHUT] KHAND, GOMTI NAGAR
LUCKNOW
FORM 11
[See rule 10(2)]

NOTICE OF INSPECTION

Member Secretary

To,
M/s Navbharat Brick Field,
Village Bamnauli Uncha Gawn, Block Kandhla,

Distt. Shamli.

Take Notice that for the purpose of enquiry under section 21 the following officers ol
the State Board namely :-
Shri Imran Ali, A.E.E.

and the persons authorised by the Board to assist them shall inspect-
Any systems of your Industrial Plant.

Any other parts thereof or pertaining thereto under management/control of date

............. LS00 AS 22 between  voveernn ML et HoUTs

-------------------------------

when all facilities requested by them for such inspection should be made available to

them on the site. Take Notice that refusal or denial to above stated demand made

under the functions of the State Board shall amount to obstruction punishable under
section-

37(1) of the Act.

Member Secretary

Aje:)tl) Runsirsharna

copy 1 Member Secretary
UP Pollution antrol Board
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= UTTAR PRADESH POLLUTION CONTROL BOARD .
‘\","A Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 ‘
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppch.com, Website: www.uppcb.com

CONSENT ORDER

Ref No. - 142334/UPPCB/Circle3(UPPCBHO)/CTO/air/SHAMLI/2021 Dated : 22/12/2021

To,
Shri VINOD KUMAR
M/s SHIV BRICK FIELD
Vill. Asadpur Jidana, Block Kandhla, Shamli SHAMLI,247775

SHAMLI

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. SHIV BRICK FIELD

Reterence Application No. 14118469 Dated : 22/12/2021

I With reference to the application for consent for emission of air pollutants from the plant of M/s
SHIV BRICK FIELD. under Air Act 1981. It is being authorised for said emissions, as per the
standards, in environment, by the Board as per enclosed conditions .

This consent is valid for the period from 21/11/2021 to 31/07/2025 .

Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

LS I )

For and on behalf of U.P. Pollution Control Board
Digitally si d
SINGH Dty sgned

Date: 202112, Regional
ANKIT s osso UPPCB, Nelilzo:f:aglg-;:err
Enclosed : As above
(condition of consent):
Copy to:
Regional Officer

UPPCB, Muzaffarnagar



6.

9.

U.P. Pollution Control Board

Dated : 22/12/2021
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Bricks 8 Lac Nos. per round .

This consent is valid only for products and quantity mentioned above. Industry shall thain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution S‘,“‘,",CE Details. -

| S Air Pollution Source Details -
’ Height |

S.No

' Air Polution = Type of Fuel Stack No. Parameters
| Source - |
1 | Brick Kiln Coal 01 Particulate 30 M. High |
Matter from ground |
r level |

The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail ‘
S.No ‘ Stack No ] Parameter ’ Standard J

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CC/or otherwise mandatory . ’ -
Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/ MOEF
& CC/or otherwise mandatory .

The unit should submit the stack emissions monitoring report within one month from issuance of

consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Speciﬁc Conditions: Sl NG H Digitally signed

by SINGH ANKIT

Date: 2021.12.
AN KIT 123:1564:43 :0153%)2




1. This Consent to Operate is bein iv Brick Fi - :
sen ' g granted to M/s. Shiv Brick Field, Vill. Asadpur Jidana, Block

gindhla, District Shamli for Rectangular Shaped Trench with ZIG-ZAG Formation along with ID

2. The Brick kiln shall comply with all conditions mandated i Envi i

SEIAA/DEIAA for purpose of mining. dated in Environmental Clearance issued by

3. Entire moving area around the Brick kiln should be paved with the bricks to minimize the fugitive

dust emussion from Brick kiln operations.

4. Brick kiln shall install/maintain flue gas monitoring platform/port hole/ladder attached to stack as

ple_r ?I:CB Emission Regulation Part-I1T and give first compliance report within 30 days of issue of

this letter.

5. Brick kiln shall submit quarterly monitoring report of stack and ambient air quality from a

certified/approved Laboratory.

6. Brick kiln shall use good quality pulverized coal only for firing. This consent shall be deemed

void if any unauthorized/restricted fuel like rubber/scrap/tyre etc. is used.

7. Brick kiln shall ensure adequate plantation of trees/shrubs and maintain green belt along with

proper system for water sprinkling within its premises.

8. Kiln shall comply with Solid Waste Management Rules, 2016 and Construction and Demolition

Waspe Management Rules, 2016.
9. Kiln shall submit Environmental Statement in prescribed form as per Rule 14 of Environment

(Protection) Act, 1986.
10. This consent is valid only for products and quantity mentioned above. Brick kiln shall obtain

prior approval before making any modification in product/process/fuel failing which consent would

be deemed void.

11. Brick kiln shall not operate D.G set without acoustic enclosure.

12. Kiln shall abide by directions given by Hon'ble Supreme Court, Hon’ble High Court, National
Green Tribunal, Environment Pollution (Prevention and Control) Authority, Central Pollution
Control Board and Uttar Pradesh Pollution Control Board for protection and safeguard of
environment from time to time, including directions issued under Graded Response Action Plan

(GRAP) for National Capital Region. :
13. Brick kiln shall provide permission to this office issued by Zila Panchayat and Mining

Department within three month from date of issue of this consent to operate.
14. Brick Kiln shall be operated in such a manner that ambient air quality should not be adversely

affected.
15. Brick Kiln shall be used 20% bio bricket as fuel availability. H.O. Letter No.-H14586/C-

6/NGT/Gental-208/18 Date 05-01-2018. o o
16. Ash content should be used for low lying land filling in a scientific manner.
17. The brick kiln should regularly operate and maintain Air Pollution Control System (APCS) so

that it meet stipulated emission standard. . .
18. The Brick Kiln fine dust not to accumulate all around the Brick Kilns. -
19. The industry must be submit the balance consent fee, if fee slab changes as per balance sheet in

subsequent years. ' _
20. This consent is subject to the order passed by Hon'ble NGT in OA 1016/2019 (Utkarsh Panwar
Vs. Central Pollution Control Board and Others) dated 17.02.2021 regarding operation of Brick

Kilns. ) :
21. The validity of this consent to operate is subject to the complete conversion of FCBTK to
Induced Draught/Natural Draught Zig-zag setting (Rectangular in shape) failing which this consent

d as null and void. . . . _
;galllzgso(izfnn;idation against the brick kiln for imposition of Environmental Compensation of Rs.

4.18.750/- to H.O. Lucknow by this office. If the Environmental Compensation imposed by the H.O.
L’ucl;now, Brick Kiln or its owner l:ave to pay within stipulated time.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .

SINGH pnaiaes .
ANKIT Da'te:'2021622.2'2 Regional Officer
1254577937 UPPCB, Muzaffarnagar



)l Annesan 2 1~
‘;Jy\-;v'; UTTAR PRADESH POLLUTION CONTROIL, BOARD
\"’ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: infouppch.com, Website: www.uppch.com

CONSENT ORDER

Ref No. - Dated : 22/12/2021
142333/UPPCB/Circle3(UPPCBHO)/C TO/water/
SHAMLI/2021
To.
Shrt VINOD KUMAR
M s SHIV BRICK FIELD
Vill. Asadpur Jidana, Block Kandhla, Shamli SHAMLI,247775
SHAMLI

Sub : Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. SHIV BRICK FIELD

Reference Application No :14118456 Dated :22/12/2021

For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act.1974 as amended (here in after referred as the act ) M/s. SHIV BRICK FIELD is
hereby authorized by the board for discharge of their industrial effluent generated through ETP for
irigation/river through drain and disposal of domestic effluent through septic tant/soak pit subject to
general and special conditions mentioned in the annexure ,in refrence to their foresaid application .

2, This consent 1s valid for the period from 21/11/2021 to 31/07/2025 .

In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent 1s being 1ssued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board
SINGH ezt
ANKIT el

Regional Ofticer b
UPPCB, Muzaffarnagar ;

Enclosed : As above
(condition of consent):

Copy to:

Regional Officer
UPPCB, Muzaffarnagar




U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.SHIV BRICK FIELD vide

Consent Order No. 14118456/ Water Dated : 22/12/2021

IS

4(a)

4(b).

0.

CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Bricks 8 Lac Nos. per round .
The quantity of maximum daily effluent discharge should not be more than the following :
Effluent Discharge Details

S = — —

S.No ' Kind of Effulant Maximum daily Treatment facility and|
= - - I discharge, KL/day discharge point |
L I \ Domestic 1.5 Septic Tank

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant

S.No Parameter ‘ Standard

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

1

Industrial Effulant
S.No Parameter Standard
1 Quantity of Discharge 0.0 \

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act.1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

S I N G H Digitally signed

by SINGH ANKIT

Speciflc Conditions: A N KIT Date: 2021.12.22

12:53:43 +05'30'



1. This Consent to Operate is being granted to M/s. Shiv Brick Field, Vill. Asadpur Jidana, Block
If(andhla, District Shamli for Rectangular Shaped Trench with ZIG-ZAG Formation along with ID
an.

2. This consent is valid for only domestic discharge through septic tank/soak pit.

3. Unit should comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as

Amended.

4. The Brick kiln shall comply with all conditions mandated in Environmental Clearance issued by

SEIAA/DEIAA for purpose of mining.

5. Brick kiln shall use good quality pulverized coal only for firing. This consent shall be deemed

void if any unauthorized/restricted fuel like rubber/scrap/tyre etc. is used.

6. Brick kiln shall ensure adequate plantation of trees/shrubs and maintain green belt along with

proper system for water sprinkling within its premises.

7. Kiln shall comply with Solid Waste Management Rules, 2016 and Construction and Demolition

Waste Management Rules, 2016.

8. Kiln shall submit Environmental Statement in prescribed form as per Rule 14 of Environment

(Protection) Act, 1986.

9. This consent is valid only for products and quantity mentioned above. Brick kiln shall obtain prior

approval before making any modification in product/process/fuel failing which consent would be

deemed void.

10. Kiln shall abide by directions given by Hon'ble Supreme Court, Hon’ble High Court, National

Green Tribunal, Environment Pollution (Prevention and Control) Authority, Central Pollution

Control Board and Uttar Pradesh Pollution Control Board for protection and safeguard of

environment from time to time, including directions issued under Graded Response Action Plan

(GRAP) for National Capital Region.

I'1. Brick kiln shall provide permission to this office issued by Zila Panchayat and Mining

Department within three month from date of issue of this consent to operate.

12. Brick Kiln shall be operated in such a manner that ambient air quality should not be adversely

affected.

13. Brick Kiln shall be used 20% bio bricket as fuel availability. H.O. Letter No.-H14586/C-

6/NGT/Gental-208/18 Date 05-01-2018.

14. Brick Kiln must be submit the balance consent fee, if fee slab changes as per balance sheet in

subsequent years. '

15. This consent is subject to the order passed by Hon'ble NGT in OA 1016/2019 (Utkarsh Panwar

Vs. Central Pollution Control Board and Others) dated 17.02.2021 regarding operation of Brick

Kilns.

16. The validity of this consent to operate is subject to the complete conversion of FCBTK to
Induced Draught/Natural Draught Zig-zag setting (Rectangular in shape) failing which this consent
shall be deemed as null and void.

17. Recommendation against the brick kiln for imposition of Environmental Compensation of Rs.
4,18.750/- to H.O. Lucknow by this office. If the Environmental Compensation imposed by the H.O.
Lucknow. Brick Kiln or its owner have to pay within stipulated time.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .
SINGH Digitally signed

by SINGH ANKIT

ANKIT Date: 2021.12.22 Regional Officer

12:53:58 +05'30'

UPPCB, Muzaffarnagar



) . Anncgunt - 12

) Sy A G

c \ N R
— R o~ S o S R T § ‘@"”w\ Tak )
E X;&"'hfa \e\\\:dr.‘;\ O \N\\.’Y§ C %’C\‘-‘_\-B\ S\ ¢ \ N \\ % cé ‘:irﬁ‘\‘/“
Fo =~ WY AN o "K\J S\ Qv M})r’\\\@"" \
P —— NEh - oGy R AN Y *
Flams (e - oo 4 ?H\Cﬁ -
2cC 22
[ C'ﬂ\( /
\\\\.\Qngmm\ ] AW, - /I‘ifé‘(' ana\ (1 £ N ,f
_\-{D l"f)\
_ =\ <—\*‘(\ z
Q22 &K @ e \\ o (A s \tmf'\ ‘3\\‘\ v S
2\ 2L T < ~ o RVAY A Ay G
o AN ‘1?3"\ YD N P Q-272 o,ﬂ{ 1 eyl ;N S £ S B
gh C\'*_k a~r N\ - ; B . . ;f\_c' o - %t LA~ TAVeA
R C | & = L' U ,\ﬁ\r\_’\—\i ‘ & i Kr‘",\\ '%\ C\s \ AL

=g 2\ Cam ™ l\/}ui"q-‘- ¥ ,

, O D QA oty QA 2
R R Y L *%L\ AAT CANE O AT ax-Ey (o
ey AN AN D € a

g X O o R TR 18 oSk ~ATD IO Meav omc HETL QW

r‘\‘ (\ -
¢ C d A C ~N
@ C s\\i & ‘q,\&v AT e FEEENC RN C\s\t\ Wha gt ol Y@ 20

C o™ (\*\ A ’w\ SR O~ A 'SU&L"\ a -I’? {

— Q/f/ )
| e\l W o

N . oA ‘2—_.\7‘:.:\\
— e O, L S
oA\ CN 2N - -

~

g\.\\‘%\':).\‘(\j\ VAT Ay AL e i e
A -
_—L 7)1} (/HHX AYD N\

f“‘Y a1 5 S Y

7 'TT" “I‘/ Lo 2~
Sog a1 T e
- I ) / .} ! -

. N

joot ~{ | ‘32 A oAl o \:’

P {3 ¢ i‘ ) \ /\‘\ f{‘ (—‘)

— “ " [ !



Bamnauh Uttar Pradesh India
. MDR 22W, Bamnauili,

247778, India

Lat 29.346183°

Long 77.237783°

n 0OPS Map c-mou

Bamnauli, Uttar I:?:dgsh India ;
n

| MDR 22W, Bamngull,
i 2477768, India
1 Lat 29,346183°

nf Pradesh |




Anvexunt - 1%
\ '/.

Email : romuzaffarnagar@uppcb.in G¥HTY © 0131-2436493

- | g srafay

=== JR WY WUl Forizvr A, Houbeor

e~

Npz. U.P.POLLUTION CONTROL BOARD, MUZAFFARNAGAR

e 6—d), g UL, YITHIAIR—251001 (So¥o)

l?t;fH.’\/j 2‘7&/. / ‘EYYCAAQJAOZZ_ Datre(ff lo-& 2E 2
SEE

Y qaiaRr ARSRT (T-3)
SUSUR A LBERE LI K]
TGS |

fAva—ge #eer Ao R e dles ydam do Il e wies, am
IR fOoremI, =Af® ®ierdi, SFue el & v o |

HEIqY,

Ho STaH WEed, Ty ool #d At Rifder eafier dwam 18213 /2021
TTERIR 9% fbed THRITeM 99/ o9 gquor g @€ @ a=g & gilRg amey
fe1% 08042022 & IgurelF v w0 ISH ERG AW@RoT F A@RTE sfovo wer
329 /2022 Y<IY AR M S YU 5301 9 U oed # wiRa ey e
11.02.2022 & IguTe H Wfed wga ARy gRT waffd e wed @1 frdemr fesme
02.06.2022 @1 THAT 1T | FLYe0T IRET e 2 |

e e A g T qRAl B AR W e weer Ho R e dies gim
q0 A f9% Gles, I ISR RASMI, w5 Bierell, SuE Il @ fivog
%0 687,500/ — TAiaRONY arfergfel ARRINT 5 9™ vd ary (sqmer farer o
ﬁﬂaw)mﬁﬁunwma%wmqa?mmﬁ?ﬁaﬁﬁﬂﬁﬁﬁ
EIGIRS

el T — Ul ddT-{HIX |



s¢ wezt Jo Ria BT wes gdamm Ao et i wies, am sy
ﬁm,mm,wmaﬂﬁﬂmml
momwm,#ﬁﬁﬁﬁlﬁﬁﬁ%ﬁaaﬁammms/zom
TR 3% e veifive s9m S yqwor frisor A€ 9 s 3 afRe
311?911?711'2508.04.20226%m@mom@ugﬁammﬁa}maﬁoqo
m329/2022mwmﬁuuwﬁdwm®mﬁqﬁa
aﬁa%11.oz.zozz$mﬁn%aﬂgﬁvﬁ%§mﬂaﬁﬁézm
a?rﬁ‘ﬁamﬁ?fmoz.oe.zozzﬁ%mﬂmlﬁﬁma‘?wﬁmuﬁﬁfﬁ%
Wﬁ&ﬁﬁmwméuwakwéemmwwx
freror ve arat @ e dem gerer § aR) -
1= PR SHAEUR §2 weer T 2010 A TW SRR RrSE @i
I el Wmell § R vd waferd 2| $e wee & ware 29 T

aﬁé;ﬁwﬁtﬂ‘d Ud iy WAt fefa R, Rraad duar e 31.07.2025
ad & |

2— e wWee # el e BT WA IR AT ST T 8 ofkg AT Wi waes
& AT W IATE fhar S 2 |

3— 3¢ ¥CTl AR AW FredvE e adbe W FiRfd 2| 9f Scaee
& R 8g A B9 w9 yda @ o 30 WieR A R wnfia
g | FREe & a9g Mg B Janfod urar |

24—  Foc el H T B TY W AHS! UG DI BT YANT fAT STdy ary T
5—  HI0 STEad e, |3 el A ifvia fifder sriier v 18213 /2021

TR {8 et THIRUeE 99 a9 uguu g €€ 9 o= ¥
gTiRd Moy feAi® 08.04.2022 & fawid Ganferd far o &7 2

6~ 90 3 ATl A0 WA U N Hale B AgAT e R T
$c Wcel o Al ¥ afad T8 B & S Wl ¢ Heor garferd U
M R Tfd B §RT e & 999 3¢ e B A0S0 B Wt
$C 9SS W U SAdIPR HTS BT AT g% BY AT TAT| a6 B
ST AT HA™ © |

7— e & 99y SuRerd e wcer ufa= gRT eraerd exran w6 g
Y HT Hatad fadid 00.042022 § YR fHar ™ g, T wed @
HAree A0 Iedd T gRI Uik Tl 6T WE Jooldd ¢ |

IRIFd ddl & gfewd §¢ wed & fawg Harem a1 fRAi® 00.04.2022
ada fderor fadie 02062022 % Bl 55 fg@l @ o@fy B wutaReNg
sfeg sfRifre frar o Sfad 81 i wgwor e @1 g P
Tesds @ rwu qafaveiy afayfd @ o e @ -

EC = PIxXNxRxSxLF

=50x55x500x0.5x1

= RS_6’87’500/"

Qe

(PRl



—2— .

3. I TUHT P AWR R 3¢ weal o R e des @ Mo
I fie wiee, TH ISR M1, <iie Hiual, Tus IHen & fdog w0
687,500 / — YOiaRoI exfogff afRIfe 5 W= wd 9y (wguor fawer wd

frreran) s 1981 @ awy 317 @ sl A Y WM @ Rl A
SN

ﬁﬁmmmwwmwmmw%\

(¥ FAR) (smﬁ eﬁ»ﬁ)
TA0HET0 JET0TAT031f0



FANACRWLL = T 4 /t/
—_— L Lo

N IR To¥ UGyl FRET 9TS
UTTAR PRADESH POLLUTION CONTROL BOARD
FEH W& e HE[I23. ./ A-3 /G619 / HOATR / 2022 fe=ies (‘/0\9/12.,
i ¥, AR
# R e dics (@@ 5 Ao M fE Hes),
T F[ER TR, &lfes B,
IE W | o=

9y gaterofiy sfglt sftRifta 5 o @& e 7

HRIY,

U ST AV FT Fel T80 FE B F F | §2 7ear Ho R Be dos (qd T fo
e wice), I s R RS, wife wiuen, wFe &1 W0 SeaaH waTaner, @8 feed d o e
A T 18213 /2021 TRIGR e et wifives @ @ sqmor P 418 4 g & ol
AT fRAT® 08.04.2022 B FIUEH Td A0 YO0 A TRAG I0V0 T 329 /2022 AT FHR FATH
ST U P 9 gve oext A wiRa omdw Rf® 11.05.2022 @ s A WA wgad | g
HEHA §T wee @ AR e 02062022 @ R ) Plermr @ wwg urmn o fr e weer =0
SR ey, 8 Reeh A At Rifte adier dwan 18213 /2021 TR e e cATRITIE 49
I uq fgEe O 9 a0 ¥ uiRe oMy Rete 08042022 @ RUG aii R s vE 2 9o
¥ T A0 oA RN §R1 WATe 8q SRR WeH A T de weel a g 4 w78 2
ém@#mﬁnﬁmﬁﬁmwhaﬁﬁue@ﬂmﬁﬁammm30.0842022?%3133!?
g¢ WE8 @l RIS 3107.2005 T fytq wenfd owl /Ay B 0 ReAtE 20082022 R Rarw aw I

g1 e SR gRT SR P g vEd gy T 9o @ Rieg wae fAfe 00042022 F FEAE
e fR=Te 02.08.2022 TF Fe 55

feawl *q wo—687500/— & Tafarelry &g s e &
Lol el g

m:WaﬁaWW&ﬁmMmﬁﬁam@Wgﬁ%vﬁﬁwﬁmom
e sfew, 78 Rl g/ TRa st @ oFmw ¥ Wodododo e AR @ T feree &
TIOR TEH TR W A AR g2 9eel Ao R fie wies (qd 9m do ded e $ies
FEIR TS, @l Bivrer, AHeNl W FEe RATE 00.042022 A FEAE PROETT RATH 02062020 7%
Wﬁmﬁ%%&ﬂh@ssﬁﬂ%@mﬁuwiﬁrm?wg’q%o--u,soo/—&ﬁ%ﬁﬁ
T W W TA 0687500/~ H AT & R ) o R wen PrdRm foar e @ B
Mmﬁmﬁaoqowwmﬁmammm,ﬁwama Tl TR,
TS RUd 4% F W GE-701502010002104 ITEOVHOTHORO FIS— UBINGSTO150 § 15 fq @

TR TH B YT B T A FRRINE vl afight @ s @ oy A TH B
FIIAE U= TR Q) e | A R

Wmmwmmﬁﬁmﬁammﬁmmﬁwwwwwmﬁ?ﬁwsﬁﬂa‘v
IR 9IS AT W UwId o |

), UTH

werm Sty g w2y e |

D) ol
jﬂk,(:%/ g% qgtaRor arftrerd) (qeci—3)

J wiafafa—erhg sifeerd, Sodouguul frg=or 9, qorwenR @ @) A Fe B W M| e wed g
‘lf@/ mﬂﬁﬁwh?vﬁuaﬁﬁﬁwwmamcﬁmmé\f&ﬂnmmﬁfﬁﬁﬂam‘m \
YIRS

e ggfary aﬁma_g)

Fowflo--12 A, fAfa @ve, MuA TR, dWTEH-226010
g-TA-info@uppeb.com el infoeuppeb.eom
99 {ige www.uppeb.com Web Site v

[ i



AR YU e R o RO o ol o BSD A0 sl

Ao =15

Email - romuzaffarnagar@uppcb.in HIY : 0131-2436493

o HEIREEIRI TR

=== IR Yo UgNU Fordfoor &g, Foromeeior
%\"I&!&’ U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR
T 6—d), TE AVLY, YUITHTTIR—251001 (So¥o)

;;iNﬂic le 74 /&é)’l'c_:/( /MZE / 20252 Eza'}z Y- <>
Har #, |

R qATarvl AN (Ji—3),
Jovo gl fHE 918,
TGS |

ﬁw—ﬁﬂwﬁoﬁaﬁmm(ﬁmﬁommm},mm
e, <ife @b, 99U Tl & Ieg IRt wfeiy afigfit &
T A |

ERIED]

FUIT IWa favae fard s & b "o gASEl § Aifoa 3flovo HeEAT
329 /2022 WU HAR I9M Bw1g Yguel FAF0r 9IS vd o H uiRa anew fAie
11052022 & IUIe # Wfed wyqm dffd gRT faFid 02062022 &1 fHd T
e @ §9g s weel Ao R e wics (@ ™ %o AW e wiee), I
seqR frem, e B, 99 Ue AHell WMo SeEdH Nrrerd § Aifrd Rifde
arfie | 18213 /2021 TARRIR f3e fher TRIRIQEM 99m™ dwii wguer =y
are 7 o ¥ Uil ey faid 08.04.2022 & RAudia w=nfera faram Smam oran
of | Ihd H &g Paied @ ERfA D ER R 3¢ WS D [dog 98 el &
UG UE81923 /WI—3 /A1g—619 /JoTR /2022 f&id  16.092022 gRT A
6,87,500 / — wataxeiig &fdqfel sfeRIfYT &1 T i | &5y srfey & ferarar
$T weel R aaHF O TR &gt S wE @ Y ¥ | wabker w0 geehe §
frarei= & ud arg # 3rfim fafor 28.11.2022 7d 7 |

e IWIgd qedl & yRuey H /o AT gRT UIRd e fHi® 03.08.2022
1 Ut gifEa f&d oM eg g weer Ao Ria e wies (@ ™ #o derd
i Pice), UM YR fSeMl, «ild diEd, WHYe vl & f[Ivg fRifig
yaferoiia afayfd wo 6,87,500/— @1 Y—XoiRkd &l Wil ggd B G Fg
el arell & ud UNT f6Y S @1 dwgfa &1 9Tl 2

HATTH—SURIGA X |

WA,

L
@ifea fis)
R Bty



e UTTAR PRADESH POLLUTION CONTROL BOARD

-

ref g )8/ A3/ I B N - frarm: 22 /11,2022

<

= SR TR yguor FRIFT A A

fyremfaraT),
T

. de e et R Re dies (q0 A A fiw die), ar- sy forgrn, @@ FEe

e @ R o Sy w1 % 9P e o) 3 o 3 4w B 7F
o At 3 &

@mmﬂmvmmmmmmmﬁ;WWﬁmm%fmm Lk
= § gifem AT m—szg,fzmzmwmﬁﬂmﬁﬁmaﬁémaﬁﬁmﬁﬁ CIEL.
E—11.05 2022 gmfﬁuﬂﬁww~mr¥3{a‘am@a’3ﬁa§a@$m POCEE

o—

_~\.iﬁ3@ﬁﬁa%ﬁaﬁzﬁﬁ%ﬂﬁﬁﬁmﬁm&#@ﬁgﬁﬁmm,w?
i mwmﬁﬂm—oz.oe.zozzﬁﬁfﬁmmmmnwﬁﬁmzﬁmﬂzﬁa&*ﬁ?
S mewﬁwﬁmmﬁﬁmﬂ@ﬁmﬁmﬁw
o ween wEeE, R 4 o Rifte adie wen-18213,/2021 wmHIR 3 T
s g B S PR 9 T g A wRa e PrfF—08 042022 @ A FEE T
e RN g€ Wee @ fieg A (AgT FAR q@ ) e, 1961 QT
 Rn-y 7 osAO A8 ® T HE-E 80512,/ -3 / ATY~-619 /T&T </ TR/ 202
51 082022 BT 98 e S e T o1 TF A TS R AN, HEH-329 /2022 W H
mﬁawﬁﬁwaﬁémmﬁﬁrﬁamfﬁﬂf@—msm?i:a@wa'«rﬁa?éa%ca
—-TE 81923/ -3/ TG~ 619/ FTR/ 2022 friF—16002022 BN Scorger 55 REE I
7587500,/ — T HIEvE R afigfd & w0 % SRR e o (Bramfe T&} | §€ FEo
«Wyﬁmﬁ"wﬁum%ﬁwﬁmﬁ@ﬁwm?ma@ﬁwg
v g o & b Wit fe w3 & fiveg uafaola afgfd & &9 7 JRRINE s
e /- [FT B T W FOR W qrs) @ e §oUeRd @ @id @ i @0 g
o 701502010002104, T8 T TH AL FIS-UBINO570150 § o AR A B |RE e ;M E

D 1—

st T eicd| "Il’\"
+f
Y

(a1 TAR T )
T ghe
i g, o gEEY R ad, qOETIR @ g0 e @ S gfta f& aidT w9 .
e, ] & v e 6 el W) grfardl aer g @ ft
~

” seesranne rassidasIRSIBERUNER ATy ARI T LSRR ETRNTY
sesesnanessurrasarIN? eaniBemasEnsantennapuy
....................

Lacenow - 220 mn



